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I.A No.91 in CIVIL APPEAL NO. 2335 OF 2006

OSWAL WOOLLEN M LLS LTD. Appel | ant (s)
VERSUS
PUNJAB STATE ELECTRI CI TY BOARD & ANR. Respondent (s)

(For clarification of Judgnment dated 28.04.2006 and office report)
(FOR FI NAL DI SPCSAL)

Dat e: 14/12/ 2007 This matter was called on for hearing today.

CORAM :
HON BLE MR JUSTICE S.B. SI NHA
HON BLE MR JUSTICE H. S. BED

For Appellant(s) Mahi ndera Anand, Sr. Adv.
Neeraj Kumar Jai n, Ad.
Bhar at Si ngh, Adv.

Sanj ay Singh, Adv.

. Sandeep Chat urvedi, Adv.
M. Ugra Shankar Prasad, Adv.

ss3%%

For Respondent (s) M's. Ruchi Gour Narul a, Adv.
Ms. Ruchi Kohli, Adv.
M. Rajiv Nanda, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

After hearing | earned counsel for the parties, the Court
reserved its order.
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